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(Received the assent of the Governo~ General o7t the 5th 
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An Act to re,move the restrictions imposed on 

I the transfer of ships registered in British 
I India , 4 
I 
@ 
.a W HIEREAS it is expedient to remove the restric- 
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# tions imposed on the transfer of ships registered 
in British India; I t  is hereby enacted as follows :- 

.$ 1. This Act may be called the Indian Transfer of Short title. :a Ships Restrictibn (Repealing) Act, 1922. 
, . 

, rx 1917. 2. The Indian Transfer of Ships Restriction Act, R,.,I nCt 
1917, is hereby repealed. xx of 1917. 
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[Price one anna.] 
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